
 Date of 

receipt 
 Amou nt clai med 

 Amou nt of cl 

aim ad mitted 

 Natur e  of  cl 

aim 

Amount 

covered by 

security

interest

Amount 

covered by 

guara

-ntee

Whether 

related 

party?

% of 

voting 

share in 

CoC

1

Padmini Raja- 

CRM

Service

45,069 52,92,000.00 52,92,000 
 SERVICE 

RENDER ED 
NIL NIL NIL NIL NIL NIL NIL NIL NIL

2
OTIS

Elevators
45,085 21,24,000.00 21,24,000 

 GOODS 

SUPPLIE

D 

NIL NIL NIL NIL NIL NIL NIL NIL NIL

3
EAP

Infrastru cture
45,082 47,11,85,099.00 47,11,85,099 

 GOODS & 

SERVCE 
NIL NIL NIL NIL NIL NIL NIL NIL NIL

4
KONE

Elevator India
45,103 70,00,526.00 70,00,526 

 GOODS 

SUPPLIE

D 

NIL NIL NIL NIL NIL NIL NIL NIL NIL

Total 48,56,01,625.00    48,56,01,625.00  

Sl.

No.

Name of cre 

ditor

Details of claim received Details of claim admitted

Amount of 

contin- gent 

claim

Amount of 

any mutual 

dues, that 

may be set-

off

Amount 

of

claim not 

ad- 

mitted

Amount of 

claim 

under 

verifica- 

tion

Remarks, if 

any

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in INR)

Name of the corporate debtor: AMAR PRAKAASH DEVELOPERSS PRIVATE LIMITED

Date of commencement of CIRP 18/04/2023 List of creditors as on: 29/01/2025
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